
OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

ORDER

Consequent upon recommendations of ‘Committee for Inter-Se District Transfer of the Members of Staff
and in official exrgency, the following postings I transfers in Group-C Officials of Delhi District Court Establishment are
hereby_\n1_ade, wlthi[nme_dLa_te_eff

L
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1. ‘ Sanjay tum?”
__4.l

l

Degree“
f EC: 11509 Role: Orderly

Posting: in the Court previously
presided over by Sh. Sanjeev Kumar
Aggarwal, Ld. Pl, Family Courts (HQs],
South-West, Dwarka '

_ _ Z‘ (in diverted capacity)

I ‘i r__ 1. _. .:.4,.r.»/\__1§1_\_ "\|_;r _f .1 ‘ t .‘ _-, . ~. '_'_. ‘ '_~;_._ __ "____-7;‘ ‘

» '-Pf~' ~l“=‘e"l5fl.'il_".l~*'<Y"~-;-'»fa.:'.-'¢ ~» * "~ "~:= '_ ~.r -.~ 11;. ~- :2: " . _-i-..:-.»~-*=;e"<~->:~-=<*¢e-.. '. .;.=;>':l§1i,ev.;a§-gill .~\~:- -- -- ~ 1. r1: Ci rl Desg: Peon
Role: Orderly
Posting: in the Court oi’ Sh.
Kumar Aggarwal, Ld. PD 8; SJ
Dlstt: South-East

Ii Saket
l

Sanjeev l

2. 7 Uday Singh Meena
‘ EC: 19395830

l:
l

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Sanjeev Kumar
Aggarwal, Ld. P.l, Family Courts (l-10$},
South-West, Dwarka

-1: Desg: Peon
Role: Orderly
Posting: In the Court of Sh.
Kumar Aggarwal, Ld. PD & SJ
Distt: South-East
Saket

lin diaerrsd ¢=IP=¢iIvly __;_ ___l_t _ t,_ __t_

Sanjeev ‘

3. l Sanjeev Kuma
f Shukla
L EC: 47498757
4

r
I

,1 I _ .__E'1'9

r ll Desg: Peon ‘ Desg: Peon 1 in W7”
Role: Orderly Role: Orderly
Posting: In the Court previously ;Postlng: In the PS Office
presided over by Sh. Sanleev Kumar i Sanjeev Kumar AggarwaI,l.d. P
Aggarwal, Ld. Pl, Family Courts (Hqs), Distt: South-East
South-West, Dwarka l Saket

[ted caPaciwL.% —— —: — —— auanmaunnl

of Sh.
D&S.I

WW4} iv

;4-' Keshav Singh
‘ EC: 39179360

ve
Desg: Peon 3 Desg: Peon
Role: Orderly ‘ Role: Orderly
Posting: In the Court previously ; Posting: In the Court of D
presided over’ by Dr. Vljay Kumari Kumar Dahiya,Ld.PD&Sl
Dahiya, Ld. Pl, Family Courts, West. Disttzwest
THC | THC

-1 ii" 9515;?! eeacittleu . C

_ '*"""_b"'.

r. \f|j8y

l l1

Mahesh
EC: 85515573

%’1=r-W"? —_ _ _--- Q7

Desg; Peon Desg: Peon
Role: Orderly
Posting: tn the Court previously
presided over by Dr. Vilay Kumar
Dahiya. Ld. PJ, Family Courts, West,
THC
(in diverted capacity)

Role: Orderly
Posting: In the Court of D
Kumar Dahiya, Ld. PD & SJ
Dlsttzwest

THC

‘r

r. Vljay ‘

EC: 10325126957392 Role: Orderly
‘i Posting: In the Court previously:
l presided over by Dr. Adltl Cl-raudhary,

Ld. PD 81 S]
Dlstt: West
THC

6. 1 lwfihiv Pujan Pal E Desg: Peon 3 1 "‘"be=g&i>E&,n 3 -
Role: Peon
Posting: Office Pool, Admin.
lll
Distt: Central
THC

8ranch- '1

Shankar
‘ EC: 10834/33381427

T4

y 8. iflfifriovind Ram
‘ EC: 90861

‘ l

_ __ _ ,_, ___ _____ 7 ~_:_ _ ___ _
Desg: Peon Desg: Peon
Role: Orderly ' , Role: Peon
Posting: in the Court previously L Posting; Office Pool, Admin. Branch- ‘

||| ‘presided over by Dr. Adlti Chaudhary.
Ld. PD & SJ Dlsttz Central
Distt; West I THC
THC

Desg: Peon
Role: Orderly
Posting: In the Court previously Posting: Office Pool, Admin. Branch-
presided over by Sh. Sanjeev

444::
'I

Desg' Peon
Role. Peon

Aggarwal, Ld. P1, Family Courts, y Distt: Central
Sl1ahdara,l<l(0 "‘. THC
(in diverted capacity) 5 l

E r l

r@<',Lw~»@



i;

9. . Neel Kumar l Desg:Pe:n ] Desg: Peon -
l EC:3ZE17fi53 l Role:Peori
I /10447 1 Posting '.b-"vi. l Posting: in the Court of Ms. Nirja

F

Role: Orderly

|0istt:C-:r~'.r.i! Bhatia, Ld. Pl, Family Courts,
THC . Shahdara, KKD

llfigiltillverted capacity) _ _7 J
10. ‘l Sanjeev Kumar I Desg: P1.-or

EC; 10501 l R0|9I Ord£\' \,:

I],-l .. ...._ ~ .. .~.e<.._...

r KU'1'1Bl'-‘,l: EIICC-O4

' Desg: Peon 3 3 !
'! Role: Orderly

Posting: the Court of Dr. Rakesh Posting: in the Court of Ms. Nlrja I
Bhatla, Ld. PJ, Family Courts.

O-‘stt:Sci.'.'~-fast 1 Shahdara, KKD
_Sal<et_ _ I _ _ (indiverted capagityl

11. .3 Jagat Singh l Desg: r.iF.1;s 1 1“ Desg: Farash W “kn!
‘t EC: 17604792! ll Role:0rde'l,' l Role:Orderly it

. 90236 l Posting: .n the Court previously _ Posting: in the Court of Dr. Rakesh “
‘ ? presided :i-"er by Ms. Nlrja Bhatia, Ld. I Kumar-1|, Ld DJ CC-04

' oi cc 00:1 ’ oisnzsaiiih-East -i
V Saket '§Distt: South-t rist

E!

l‘l

l

C 1-- Jim . .-L5
12. Niranjan Singh Desg:Pe:-1 z Desg: Peon

I EC: 90113 l‘ Roletflroer y
I

.li ll

§l.< ' __ -_ il l

ii Role: Orderly 1
Posting. '1 tne Court previously 1. Posting: In the Court of Ms. Savita ‘
presided :i.er by Ms. Savita Rao, ‘.d D} Rao, Ld. P1, Family Courts, West, THC y
CC-O1 l (in diverted capacity] 1‘
Distt: South A

i Saket -l l
iii? ql ‘~ W" ‘*"*;4[‘1;‘ ' ' li r ——— i

13. 1 Raiiv Kumar ‘ii Desg:Peo" i Desg: Peon ;
EC: 92070 Role:0r::oi|y I Role: Orderly ‘

Posting 1'. the Court previously Posting: in the Court of Ms. Savita
presided CVO! by Ms. Savita Rao, _d DJ Rap, Ld. PJ, Family Courts, West, THC l
CC-01 . {in diverted capacity)
Distt: Scu'.'- .
Saket 1 ‘

‘iy.l
ll‘-
‘i
ll
i

:11‘

i-IP
Yadav

10715

Pramod Kumar

EC: 84844301 /

lT§—esg"Pebn 7 7 Hi DESg:VP9Ofl i

‘i DlSllICCl"I'8| ‘ (in diverted capacity) 1‘

—_' ___ -—— _ ;— — “ 4a __'_ rel-

Role-Oiocriy l Role:0rderly I
Posting "‘l the Court previously Posting; In the Court of Sh. Mukesh
presided C‘.(‘r by Sh. Mukesh Kumar 5 Kumar Gupta, Ld. PJ, Family Courts, '
Gupta,ld "iicc-or '~ North-West, ROl"ill'1| ll

‘ l-IC __ V" ‘——:x:;—, ‘-_.... __— :_:__......

15. Vinay Kumar
EC: 94325234

l

T” __ V T_________ _ _J
Desg Poor V Desg: Peon I H3“-
Roiezorderly Role:Order|y
Posting: -n the Court previously ' Posting: In the Court of Sh Mukesh y
presided over by Sh Mukesh Kumar I Kumar Gupta, Ld. Pl, Family Courts, I

, Gupta, Lc D; CC-07 North-West, Rohini "
Disttr Cantu (in diverted capacity)

_ .l _ C _- .. ,_ *-,__.,__ l..- .
16. i Mohitl<umar Desg:Peo-i

E‘ ECIZIEGUE37 i Role: Orcery ! Role1Order|y y; Desg: Peon '

1 Posting l". the Court previously 5 Posting: In the Court of Sh. Naresh l
presided 0-.-er by Sh. Naresh Kumar ‘ l<umarMalhotra,Ld.DJCC-O1 .
Malholra isbicc-05 1 oisnisouih
D=stt: West y Seket

‘ THC Y 1
. _... 117 l Ravlnder Kumar Desgzcho-.-kiuar l Desg'Chowkidar

'1 EC: 91201/22000970 ‘ R0l€'Ofd'3"y ' Role:Order|y

_,l.__-_..»...._lL ..
18. l Anil Kumar

‘ec. 11282266
‘ 10521

‘ l
‘ iii Distt" lvlsirt-"West l THC

_ .__ -.-_. . . ._._. . l

-_1L-..

Posting the Court previously Posting: in the Court of Sh. Naresn y
presided Cy-fl by Sh. Naresh Kumar ' Kumar Malhotra, Ld. DJ CC-01
Malhotra, Lo BJCC-O6 Distti South

L Distt:West F Saket i
1 THC il,__,_ :—__._-e._--- ———~- ___—_—;:— J
F .Desg. Peont 3; besg: Peon’ 3 1
L Role:O.-oer y ‘ Role: Orderly ‘
ll Posting; l" the Court oreviousiy ' Posting: In the Court of Sh. Prashant l
1 presides over by Sh. Prashant Kumar, y Kumar, Ld. DJ CC-05 1
l Ld.AS.I liieczricityl Disttrwest

. Rohinl y i‘

.lLLLe-'1*'~£’» v



19. Satyapai
Rawat
EC: 63420693

3 yserg. Peon
Role: Orderly
Posting: in the Court previous!
presided over by Sh. Prashant Kuma l’.
Ld A51 (Electricity) y Dlstt: West
Distt: North-West
Rohlni

l Desg: Peon H K
Role: Orderly

y Posting: In the Court of Sh Prashant .‘
Kumar. Ld. DJ CC-06

THC

iuP

ll 21.
...-.._i__

laivishal V
EC: 84101266

llahul Kajla
EC: 10736401

~-1-.7 —__'_';'.—7--...
Desg Peon
Role: Orderly

V Posting. in the Court previously '
presided over by Dr. Tarun Sahrawat,
Ld. AS!-04+Spl. Judge [NDPS]
Disltz South-EESI
Saket

Desg: Peon
Role: Orderly
Posting; in the Court o
Sahrawat, Ld. DJ CC DC-07
Distt: South-East
Saket

Desg: Peon
Role: Orderly
Posting: in the Court previously .1

y presided over by Dr. Tarun Sahrawat, ii
Ld. A51-04+Spl. Judge lNDP5)
Distt: South-East

___._ Saket W _ __ __ __ .

Desg: Peon
Role: Orderly
Posting: In the Court o
Sahrawat. Ld. DJ CC DC-07
Distt: South-East
Saket

22. l Sanjeev
EC: 30738495

lwlliesgz Peon’ _
l Role: Orderly

l Posting: In the Court previously
I presided over by Sh. Sudesh Kumar, "

Ld. DJ CC-01
Distt: Shahdara

l" KKD

Desg: Peon
Role: Orderly
Posting: In the Court of
Kumar, Ld. DJ CC DC-O4
Distt: South
Saket

i___

2a’ y 0’e3\‘i§1Wi:lerSinghr C3Ti:esg.3Pebn 3
EC: 21151991/10896 Role: Orderly

y Posting: in the Court previously ;
y presided over by Ms. Rekha, Ld. POLC- l
I 07

RACC

Desg: Peon
Role: Orderly
Posting: In the Court of
Ld. DJ CC-O7
Distt: Central

24.

I

_ ‘L7 _ _ _.___.=_._ ~ — _ _ ._

‘l Mahaveer Meena Desg: Peon 1'. Desg: Peon
‘ EC! 74133941 ‘ Role:Orderly 1 Role: Orderly

1 Posting: In the Court previously Posting: In the Court of
presided over by Dr. Raj Kumar Slngh, l Ld. DJ CC-07
Ld. JMFC-O5 Distt: Central
Distt- Central THC
15?... .“-_ - _..__L_l 3 is. Rajesh Kumar

EC: 49935919 I
‘ 10687 447.:2

Desg: Peon
Role: Orderly

Desg: Peon
Role: Orderly

Posting: In the Court previously Posting: in the Court of
presided over by Sh. Vivek Kumar KumarGi.illa,Ld.Dl-04
Gulia,Ld.ASJlElectricity) :_ 0istt:South-East
Distt South

- C Baits; - _
Saket

; 2a.
l

Shag Chand Meena y Desg: Peon 3 if 3 3 -Ci
EC: 32035753 Role:Orderly . Role:Orderly

Posting: in the Court previously y} Posting: In the Court o

Desg: Peon

presided over by Sh. Vivek Kumar T Kumar Gulia,Ld.Dl-04
Gulia, Ld.A5.l (Electricity) i Distt:Soutl1-East
Diitl: 500th Saket

i Z7. ii
1|

‘l _] ,,_ H __5§l1§t ________W _.___ - _li__;:_, H ,__:.O._. .--,__ -
F V 3 ' Ansu Kumar Desg:Peon l Desg: Peon

EC: 12641884 1 Role: Orderly Ii Role: Orderly
Posting: In the Court previously l Posting: In the Court of Ms Bhavna
presided over by Ms. Bhavna Kalia. Ld. 3 Kalia, Ld. DJ-01
Spl. Judge (noes)-01
Distt: South-West Saket l
Dwarka

Distt: South-East

i 28.
ll

1 Sandeep Slngh Negi I Desg: Peon ‘ Desg: Peon
EC: 39687477 y Role: Orderly ll Role: Orderly

Posting: In the Court previously ‘ll Posting: In the Court of Sh
presided over by Sh. Hirnanshu yl Dharmender Singh, Ld. PO MAC'l' 01
Sehloth, Ld. JMFC-03 Dlstt: South-West y
Distt: North Dwarka
Rohini

. 



29. l DishantOhaka
l EC’5148Z8S2

I.._W _.__:=y_ ~—......_-__-:.-I.

Desi; Poo" l Desg:Peon
RO|GIoFdt' .I Role: Peon
Posting: 1-: the Court previously P0st'ngtOffiCe Pool, Admin.Bi-anch
presided 2-.'-‘~ by Sh. Rakesh Kumar ‘ Distt:South-West
Singh, the ttv“. Ld. PO MACT-O1 1 Dwarka
Distt: SCLi'.' at est ' (consequent upon joining)
93-39‘

30. ll Sanjeey Kumar
. ‘ EC: 92002

3 ___l C . _
DesgtChs~.».'~~ii-:r Hl Desg Choyvkidar
Ro.e Pen" Ill Role:Orderly
Posting: Can-:;ii:er Branch Si IT Cel l Posting: in the Court of Sh. Abhlshek

Srivastava. Ld. AS]-06 Spl JudgeDistt: Ce~:* .-1
THC (POCSO)

Distt: East
. _ l_'_<'<D.

1 31. l Virender If Desg:
ii ECI45232431 ‘ ROW!‘

> i‘

DJ-G1

Sali t
32. Amarjeet

y F ECIfi5863777
;_ .. 9--fie-H.-.__ . ._ _*--._ C _.. 1,.

l l

Peza ll Desg: Peon
Orcu i ;I Role: Orderly

Posting: -. we Court previouslyl Posting: in the Court of Sh Rahul
presided !iy Sh. Rahul Bhatia, Ld 1 Bhata, Ld. Spl. Judge (NOP5l 01

Distt: South-West
Distt:So-ii~ Psi I Dwarka

Desg: Pea."
Role: Oroei -.
Posting: fr

_ _ _Ii_._.,_ . I . _____
Desg: Peon
Role: Orderly

the Court previously ‘ Posting: In the Court of Sh. Virender
presided 0.-_' by Sh Virender Sirgh, | Singl1,Ld POLC-07
Lo.Spi.Ju.1,~_.-:\3P5) RACC
Distt: Ce-in
THC

l ss.**‘;Ti&n§3
I J sc 59551980

l

l,.-_.._,._._._._..;._ _.e ._

Desg Pec"
Role; Peo-
Posflng:O“<i =ooL Adnun.Brancn-u= l Poshngz In the Court of Sh Sunfl
Distt: Ce-1-:-it
THC

‘ THC
=

Desg: Peon
Role: Orderly

Choudhary, Ld. DJ-01
Dist!’ West

i 34. y Hira tal Sharma
‘ 3 6c 9:365

L-__'i___

‘D170

esg;Peo~
O'eIOr':(.".
qsring: '" the Court previously

Sharma, Lu Pi
Dlstt 50.11" :.i-t <I

_,___ 3-, fl_(5ak§§__, ___ _W .__ i _

_; is ———7j:—— —— _ _.
Desg: Peon
Rofe. Orderly
Posting: In the Court of Sh Honey

preside: Ovifil by Ms. Nivedita nnii Ld ASJ-0¢+SplJudge(NDPS}
& SJ Distt: South-East

Saket

lll\ i
l

I 35. MajorPalSingh ll DESg‘Cl‘lO‘.‘.‘r'C§f U A 1I‘Oesg'Cl1owkidar" *3
y ‘I EC: 91012/4635350 .1 Role-Dior-'.. * Role: Orderly

Posting. 1 2-ie Court previously I Posting: In the Court of Sh. Kulieevan
presided ow by Ms. Nirja Bhatia, Ld. i Sidharth, l.d.ASl (Electricity)
DJ CC DC-D7
Distt: So.."i-E.-st

36. Pramocl Kumar
l I ac; 13452026

i107Z8

Desg;Peo'
Role:Ordr--‘,1
Posting: in ihe Court pl'EUlOl-Sf‘y'
presided r.-iv by Sh. Abh.s'"ek
Srivastava. -.11 ..L‘-05
Distt. Ce.-:r-ii
THC

F.
37 Kanchan Late

y EC: 91993792

I ___._.__w_-... .. ..

l

l

. *' '

|iE;EZT7TP3l‘ -3 _ h‘ 1

Role Peon
Posting Din.--1 Pool, Admin Branch
Distt: S0.'*_r- ‘.‘.'r5t
Dwarka

Distt: North~West
Rohinl

,$,__m;_CHm.; lJE@§_. d__ W-_C.. CL __- H ._-
Desg: Peon
Role: Orderly
Posting: In the Court of Sh Ranieel
Singh, Ld. AS] (Electricity)
3'5flI SOUTH

Saket

Desg' Peon
Role: Orderly
Posting; in the Court of Ms
Siddha Tripathi, Ld. JMFC-O2
Distt: South-West
Dwarka

- 38. Supritl Nayak
‘ EC 10923

Desg. Poo"
Role: Per."
Posting: C“ :i Pool, Admin. 8ran:n-ill
Distt: Ce-ire
THC

-_..1., Desg: Peon
Role: Orderly
Posting: In the Court of Sh. H
Sehloth, Ld. Ci-02
Distt: Central
THC

.. _. - .... __._~. Lefl_.,_ __ -_ _



i
Ii

i

i
l

l Tarun Sharma
I 5010194

39.

I

l Desg: Peon
Role: Orderly

Desg: Peon
1 Role: Orderly

Posting: In the Court previously ‘l Posting: in the Court of Ms. Nldhi
presided over by Ms. Nidhi Bala. Ld.
JMFC MC-D3
Distt: Shahdara
Kl<_|3L

P-
Baia. Ld. JMFC-O5 y
Distt: Central
THC

40. Naveen Singh
5 EC: 19784371 .

i

iii

.

Desg: Peon
Role: Orderly

Desg: Peon
Role: Orderly

Posting; In the Court previously r Posting: in the Court of Sh. Ashlsh
presided over by Sh. Ashish Kurna
Meena, Ld. JMFC-01
OistI:South
Saket __ _____ ____;__:

r Kumar Meena, Ld. JMFC-04
Distt: Shahdara
KKD

i ‘ W.

41. Niranjan Lal Meena
EC: 24837134

l Desg: Peon
Role: Orderly
Posting: In the Court previous!

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. NldhishV

presided over by Sh Nldhish Kumar Kumar Meena, l.d.JMFC‘04
Meena, Ld. JMFC-10
Distt: South-West

__._.__ eeeeeW. _.°W“'5*? _

Distt: South-East
Saket

7 *”’”’ ’ '*"W W "'i’

I-B:-.—>-

42. Sharwan Kumar Desg: Peon K WW WWW K lissgz Peon
EC: 59938204 / Role: Orderly Role: Orderly

y 10853 1 Posting: In the Court previously Posting: in the Court of Ms. Chhavi

y___ gate: if _W _ i:_____
43. Shyam Lal l Desg: Peon 3 Desg: Peon

‘ Wanithade Role: Orderly Roie:0rderiy ‘
EC:11109/66123995 I Posting: In the Court previously Posting: in the Court of Sh. Aakash I

presided over by Ms. Chhavi Bansal Bansai Ld.Jl\/IFC MC 04
Ld. JMFC-11 Distt: west
Distt: South East ‘ THC

presided over by Sh. Aakash Sharrna, Sharma, Ld.JMFC-O3
Ld. C3-OZ

THC
‘ ' Distt: Central
| ‘

Distt: North
Rohini

E .___

44.

i

45. l
l

ll

Ra]esh’l<'umar I ‘L Desg: Peon Wk V V
_.;=

Desg; Peon
oe r ery I Role: Orderly

Posting: in the Court previously Posting: In the Court of Sh. Raghav
presided over by Sh. Raghav Sharma, , Sharrna, Ld. CJ-07
Ld..lMFC-05 ? Distt: Central
Distt: South-East THC

‘EC:10589 ~LRl:Odl
A

;_. ~_Jl_5§.!(§_L—_-_.. . I ,

I’

Ana’n'd* 1‘ Desg: Peon j"’0e§§:'Peon
‘ EC: 43450201/11131 Role: Orderly ‘ Role: Orderly

Posting: In the Court previously Posting: In the Court of Sh. Divyam
presided over by Sh. Dlvyam Lila, Ld. , Lila, Ld.1MFC-07
Municipal Magistrate ‘ Distt:South-East
Distt: East l Saket

46.
EC: 46684393

1 W- .JS'<P__ _.__ .. ,-
A‘ Amit ll Desg: Peon

Role: Peon
Posting: R & l Branch
Distt: Central
THC

noéégéiieon
Role: Orderly
Posting: in the Court of Sh. Anil

‘ Kumar Paswan, Ld. D]-15
i Distt: Central

fi_*** ——l——~— —— — — 7 ____~ __
47. " Kamla Bhattt

7 EC: 1.0500
Desg: Peon .
Role: Orderly
Posting: In the Court
presided over by Ms
Si-iarma, Ld. IMFC-01
Distt: North-West

_____;:_. THC W i _
_l Desg: Peon l

Role: Peon
previously Posting: R 8| I Branch

. Aishwarya Distt: Central
THC

Rohini _
48. I leevan Gupta

‘ EC: 72299019

in-I .1

1
I Desgz Chowkiclar

Role: Orderly
Posting: In the Court of Sh.
Paswan, Ld. DJ-15
Distt: Central
THC

Anil Kumar

Desg: Chowkidar
Role: Orderly‘
Posting: In the Court of Sh. Abhinav

1 Ahlawat, Ld. JMFC-O2
'1 Distt: Shahdara
I‘ KKD
ii
i

I i

; i
ll

l/l(ll~t_dJ»*~¢>‘-";~L
I



i Q r

Ii
Manish Kumar I Desg:Peon I Desg: Peon
EC: 36406685 I Role: Orccr ~. Role: Orderly

‘ THC

I Posting: - zne Court previously Posting: In the Court of Ms. Shlvii
II presided O’-‘Ii’ by Ms. Shivli Taiwar. Ld I Taiwar, Ld. JMFC-01
IJMFC MC 1.1 I‘ Distt:South

Disttzwest ‘ Saket

0_ _ C . We , *1. , .

I I
I I

MazidCl1ohart ‘ Desg: Pecr I Desg: Peon
EC: 81138181 Role: Orde'II/ I Role: Orderly

. . . . _. 5al<?L

We _T:_,.__,7II —~ __ .. : ~ee___o. ,, r.’ ,__..;_._ J I _ . _ We *__ ~ _ O
so I I

I I Posting: in .he Court previously Posting: In the Court of .
‘ I‘ ‘I presided over by Sh. Ajay Kumar lain, I Kirandeep Kaur, Ld.lMFC-01

.I to. or cc 0: on II Distt: North-East
Distt: South I KKD

Ms‘
l

51. ‘T
—____-,

EC:92115/26202548 I Roie:Ordcr-II I Role: Orderly

EC: 10852 V Role: Orde- -v _‘ Role: Orderly
lPosting: l'\ the Court previously

II ._j presided on hy Sh. Althil Malik, Ld.
I I; JMFC-02

III Distt' Shahcara
I ‘ KKD

I
II

Posting: In the C
I Malik. Ld.JMFC-O6
‘ Distt:South~East

Saket

SandeepKumar 7III7D7égfchD\-‘II’-lCr.il'7 H iIIfOes'g*:ChowI<idarW’ 7 H T"
| I

Posting. in :.-e Court previously Posting: in the Court of Sh. Pankaj l
presided ove' oy Sh. Panka] Rat, Ld. Ral, Ld..lMFC-O9

I JMFC-D1 I Distt:South-West
Distt:Nortn-East I Dwarka, - - I . I_2<.'<2_.__ . ._ .. _ L _ __ _ e

52. ‘ AnwarAhmed I Desg:Peor~ I Desg:Peoh. L !

ourt of Sh. Al-thil‘

EC: 29098658 /I RoIe1OrderIy
10691 ‘ Posting; o the Court previously I g: ourto .Udbhav

presided ovc- by Sh. Udbhav Kumar ‘l Kumar lain, Ld. Ci-02
Jain, Ld.JM=C-04 ~ Distt: South-East

I DlSflI§l'ii7'\dI‘I.'£i I SaketII ll I KKD
I1.__

Role: Orderly

_ .,I I I G-I .._.. . - W ____ we , er __.
I S3. Bigyan i<umarSarnal I Desg:Pet:n Desg: Peon

I I I Postin in the C f Sh

IT“ s4 ’ IBabu Ram ‘DeSg:l;;::h----H‘ H L070 Desg: Peon
EC: 82188104 I ROl6:OrCl8'ly I Role: Orderly
91209 It Posting: -n the Court previously Posting: in the Court of Sh. Harshal

_I Dwarka

l presided over by Sh. Harshai Negi. Ld. Negi, Ld. Municipal Magistrate
JMFC-02 Distt: East
Distt: Southwest KKD

F‘
tn tn

EC 17267128 I Role: Order l~'- j Role: Orderly
‘Tray? J’ 0 ‘FDesg:i;eo~ l if -_ i3esg:Peon I I if W "iii

| Posting: in the Court previously Posting: in the Court of Ms. Jyoti
I presided Ov-P.’ oy Ms. Jyoti Nain, Ld. Nain, Ld.JMFC MC-D1
I JMFC-07 I Distt: West
; Oistt:Nor:h ITHC

II ‘I Rohini I
,1--__s6_ 1 _, _;. .1 ‘H _. ..~_’_,,e:..~

Rohit Desg: Peon Desg: Peon
EC: 36735288 Role Orclr-r:~. Role: Orderly

‘I Distt: cemr.~.I I Rohini
‘ THC

,1. _ . .,..J ,.e ,
57. I R

Posting: In the Court previously Posting: in the Court of Sh. Sahil
presided over by Sh. Sahil Gupta, Lcl. ‘ Gupta, Ld..lMFC-07

I Cl-O7 ‘ Distt: North

I
I ‘ __II

I 7ohirChhillar *7 IIDesg:_P~e‘o-1 ' W I *W_;_ If Wilesgz Peon
EC: 95317705 Role: Ordr" Ty -I Role: Orderly

Posting; In 're Court previously Posting: in the Court of Ms
presided -"luff by Ms. Oivyashree I Divyashree Raina, Ld. JMFC-04
Raina, Ld J‘-1' C MC 04 Distt: North

I Distt:West Rohlnl
THC T

I, _ I

IW .______ __ ll ,~: 5...; _ use _e 7..-- MWM



0

i _

155. Harsh
EC: 27114251 .

Desgt Peon
Role: Orderly

Ld. C]-O2
Distt: South-East

1 Saket _

Posting: in the Court previously Posting: In the Court of Ms. Poorva 1
presided over by Ms. Poorva Mehra, \‘ Mehra, Ld.JMFC NI Act-01 ‘

i Disttzsuuth-East i

_tr~_..- ._ e _.
l ‘ Desg; Peon

Role Orderly ‘

Saket ‘

__ 59. Satish Rathi l
. rc: 901451 C
. 63160914

=1;

Desg: Peon
Role: Orderly

Janmeja, Ld. JMFC-Oil
Distt: South-East
Saket

Posting: In the Court previously Posting: In the Court of Ms. Devanshi
y presided over by Ms. Devanshi Janmeja, Ld. JMFC-03

ll

L.” W 7 _ _ — ll
i Desg:Peon

Role: Orderly

DISH: South
Saket

“ed.

! 51.

j Deepalc Kumar
EC: 41420451

*:74—~A

Desg: Peon
Role: Orderly

Singb, Ld. DJ-O1
Distt: West
THC

Posting: In the Court previously Posting: In the Court of Sh. Aakash 1‘.
presided over by Sh. Dharmenderi Mohan Singh,Ld..IMFC-12 ‘

i Dlstt:Centrai 1

l
P l

Desg: Peon
Role: Orderly

l THC l

E‘ Jaswant
1 EC: 72090399

Desg: Peon
Role: Peon
Posting: CJM office
Distt: South-West
Dwarka l

Desg: Peon
Role: Orderly -

‘ Posting: In the Court of Sh. Azad l
1 Sehrawat, Ld. JMFC Ni Act-03 l

Di5tt:Soutl1-West
Dw_arlw___ W to ‘.

62.

:51 63.
l

“ Partap Singh l
1 Chauhan .
Y EC:9200¢

l
l

l
' V _ ======'

i

Desg: Peon V
Role Orderly
Posting In the Court previously
presided over by Sh. Rohlt Kumar, Ld
JMFC-04
Distt: North
Rohini_1_k_ “fr

Desg: Peon ;
Role: Orderly l
Posting: In the Court of Sh. Rohlt 3
Kumar, Ld. JMFC-10
Distt: South-West
Dwarka

‘hlradeep Kumar l
ly ac; 94909/60140535

l 1 l
i l

l

li

Desg: Peon
Role: Orderly

presided over by Ms. Dlvya Singh, Ld.
JMFC Nl Act-03
Distt' South-West

Posting: in the Court previouslyll
- Slr|gh,Ld.JMFC MC

‘T ——~——' not — t::L__
Desg: Peon i
Role: Orderly
Posting: In the Court of Ms. Divya ‘

Distt: North-West ‘
Rohini

if; an.

l l
I _ ll .. .- -_J.$==\*<@I ._-- .1- _ - i

65. Bharosilal K
EC: 12735456 I y

|; 10703 i

i Jaynal Singh
i EC: 888111683

y Desg: Peon
l Role: Orderly ‘

i Posting: in the Court previously Posting: In the Court of Dr. Raj Kumar l
presided over by Ms. Nldhl Slngh, Ld.
JMFC-O3
Distt: South

y l'
R _ 1 Dwarka __7_ _ ' r _ _____ > O... eh _‘::.,__. _ _.

I Desg: Peon
; Role: Orderly l

Singh, Ld. JMFC-11 ~
Distt: South-East
Saket l

; i

Desg: Poona
Role: Orderly
Posting: In the Court previously
presided over by Ms. Garlma Garg, Ld.
JMFC NI Act-01
Distt: South-East l

Desg: Peon i
Role: Orderly 1
Posting: In the Court of Ms. Garirna l
Garg, Ld. JMFC NI Act-OB
Distt: Central l
THC

‘EC: 18223308 /y
11004 ii

l T 1

.l_ W. ll We ,, T . ..|__5_ake—t K ..
66 I Shiv Narayan y Desg:Chowkidar

Role: Orderly
Posting: In the Court previously
presided over by Ms. Aditl Rao, Ld.
JMFC-07
Distt: South-East

1iSaket if ___ _ _
Q KKD

Desg: Chowkidar
Role: Orderly l
Posting: In the Court of Ms. Pooja F
Suhag. Ld. JMFC MC-03
Distt: Shahdara

F 67. ‘WPa'rdeep Singh
. EC; 38232153i l

Desg: Peon
Role: Orderly
Posting: In the Court previously

1 presided over by Sh. Pritam Singh, Ld.
OJ-O4
Distt: South East

.‘ Role: Orderly .

i F - ‘ KKD

re __:—~ _~r i_S§B.et._~ _ -_:e*. _ e O e

Desg: Peon

Posting: In the Court of Sh. Prltam l
r Singh,Ld.DJCC-01 ‘

J1 DIstt:5hahdara

,,(§,M,e.@.»~_-11*!»



‘P 68. V lillmanshu Rohilia i l Des§:Chow-<.oar if 7 Desg:Chowl<idar i if T
. EC: 32267550 I1 Role:Ordc'5'.' ii Role:Orderly 1‘
i I Posting: Ir we Court of Sh. Anurag ' Posting: In the Court of Sh. Sidharth
i ; Tl‘lB|<Ur_ i--. asirrc I Mathur,Ld.Di-01
" Distt.E.-.=' _ Distt: North 5

69. ‘i Dharam Singh De5g:Pec-1 Desg: Peon i
Dangwal Role; Orct-riy Role: Orderly
EC: 90405 Posting '~ 1"-;= Court of Sh. Sidharth i Posting: In the Court of Sh. Anurag

f Mathur, -is DJ-O1 Thakur, to ASJFTC ¢
. Disil:Ncrth Distt: East i

ii ~ ii Rohini LKKD

- llkroto qi Rohini i‘

i 70. i SanjeetSingh ‘ Desg:Peo~ 1 Desg: Peon
‘i sc: sveozsse / pi Role: 0-at-w § Role: Orderly {N

11515 1 Posting: I" the Court previously }i Posting: in the Court of Dr. Neha .
i presided Q'~'l" by sh. Abhinav Ahiawat, ~ Saini,i_d.JMFC NlAct-02 i

; Lcl.iMFCaC-J Distt:South-West i
‘ ‘ Distt:Sou:r-West A Dwarka

i Dwarkai _r — — _ __ .._ ._. _7~ _ __ __--_-- - = _——— _ _ _ee~ - .

7 7]. , Kanta Kanojia ' Desg: Peow T Desg: Peon
EC: 90990 Role: Ordvrly i Role: Peon

1 Posting: -n Z":r- Court of Dr. Neha Saint, :1 Posting: CIM office
V to JMFC Ni/\-3:-02 i Dlstt:South-West

_. Distt:Souii~-t'»'-:st i, Dwarka
ii Dwarka ll 'q_

72. Sandeep Kumar if Desg:Pe:ri 3 Desg: Peon
T EC: 10372145 lRoie¢or.=ar-V i Role: Orderly 3
. Posting: I" the Court of Ms. Neetu Posting: in the Court of Sh. Gaurav
i Sharma, Id ACJM-O1 ‘ii Ujjwai, Ld.JMFC NIAct-01 ‘

1 y Distl:Centrnl ‘ Distt:West
‘ 1 THC 1| THC‘,4;-gs ___ __~ — 7: —*1. — ~~ ‘- .==:w|ll ~~— “la-'——~; -I2 * is 1:5!

73. Tej Pal Sirigh 1 Desg:Cho\vk=dar . Desg:Chowkiclar i
ec=12s22291/suaao ‘Role:Orde-ly , Role: Orderly

y Posting: in the Court of Sh. Gaorav; Posting: in the Court of Ms. Neetu I
i i Ujjwal,Ld iViCNlAct-O1 i 5harma,l.d.ACJM-O1
l H Disttzwest I Dlsttzcehtrai
i ii rec Q mc

~ ;.—ir¥*.—' _al — —.—_-i — -- -— _ =1 - ~ ~ nu _ I |r7—
Non-compliance of the above directions or in~mediereI~.- rrnreeding on leave sha'i be viewed seriously and the erring official will he
liable for suitable disciplinary action.
The fntra District Transfers are subject to the approval f-cm the concerned Ld Principal District 8. Sessions iudge.
This order shall not be considered as a change of cadre of are aforesaid DffiCia|5 rnentioned at S. Nos. 11,17,30,35,48,51,66.68 & 73.
They will continue to be in their parent cadre for all |Ju'2>fJ§e.
All the Administrative Officers/Branch lncharges of no-i “I stratlon Branches of a~' Districts, Delhi/New Delhi, are hereby directed to
submit the compliance report in respect of the transfer order, forthwith, so that the same may be transmitted to
Administration Branch~|ll. Central, Tis i-lazari courts, 1|.--- without delay. The compliance may be communicated either through
official correspondence, WhatsApp message, or Qrrn l_ lc lowed by submission oi a hard copy in due course, for Immediate
necessary action.
All the above mentioned officials shall he STAND gstgyrg from their respective postings with the directions to join at their
transferee station forthwith.

(ANJU BAJAI CHANDNA] _4Q3 8 Q‘ V . PR|NClPAL DISTRICT & 5ESSiON§giUrQ:§_}§'iHQ.S}

AyMIN-IjCenEl/F1(3)/P&‘l'/2026 Dated. Delhi the Z/1Rl‘lE0gRfi'pP' “idby
COpy forwarded for information and necessary ac! sr to-- ' '

. PS Office of the undersigned.

. Ld Principal Judge, Family Courts, Dwarka (HQs . lnew Delhi.

. The Administrative Officers (Judicial)/Branch In charge s, Administration Branch concerned Delhi/New Delhi.

. The Accounts Officers/Assistant Accounts Office-s, ltrrOulitS Branch concerned Delhi/New Delhi.
. The Dealing Officials, Personal File, Administrator: i1r.mch- ll', Central DISIFCI. Tis Hazarl. Delhi.

The nearing officials, Leave Seat, (Central), De h
. The Offlcers concerned. '
. The Officials concerned to loin at their transfer stair: - forthwith, irrespective of the mode (whatsapp/layers/official website) by

which transfer order is received to them.
9. Dealln Officials, Layers and ACR cell are hereby =1---2.:-ed for necessary updating of records as per rules.

For loading on layers.
10. re Web Site Committee. Hindi/English. Tis haze" fcurts, Delhi for uploading the said order on the official Website on the

"Employees Corner’ of District Court.

i@l‘J-»-==l/atPRFNCIPAL DISTRICT 8: SESSIONS JUDGE (HQ5)
TIS HAZARl COURTS, DELHI

m\-l_O\i.J'l-bl-tlfsli-I


